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NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH , MUMBA]

C.P No. 1451 /(MAH)/2017

CORAM Present: SHRI B,S.V. PRAKASH KUMAR
MEMBER (J)

SHRI V, NALLASENAPATTIY
MEMBER (T)

AT'TENDENCE.CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF
THE NATIONAL COMPAI.{Y LAW TzuBUNAL ON 13.I I.2O 17

NAME OF THE PARTIES Ashish Vasanji Shah

Petron Engineering Construction Ltd

SECTION OF THE COMPANIES ACT: I & Bp Code 2016

S. No NAME DESIGNATION SI NATURE
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B.S.V. PRAKATH KUMAR
Mt mbt'r' (JL:d icial)
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On hearing the parties, both o[ them on reconcili.ltorv note, thev .1rc nt libertr
l,r n.:oh e thrs issue.

._ _Horr'cver, 
this Bench h.rving noticed defe.ts in the Form tilcd br flrt,Uperith)n.tl Creditor, this Bench drrects the Operational Creditor to rrctil\. llledefects in.the Form filcd bv the C)perarional Creditor and ..f.. frf" ,,., Oif,.r.lr,,, ..hehnlf (tf the froprietrrv concern w.ithin se!.en davs hercol.
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,Sd/' sd/-V.NALLASENAPATHY
Nlcrrber (Tcclrnical)


